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FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptey Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/s USHA INDIA LIMITED

St | paRT ‘ TTALL @
NO. | PARTICULARS DETAILS

I. [ Name of Corporate Debtor M/S. USHA INDIA LIMITED

2. | Date Of Incorporation of Corporate Debtor 22nd October, 1996

g Authority under which Corporate Registrar of Companies (Kanpur) under the
= | Debtor 1s Incorporated / Registered Companies Act, 1956

Corporate Identity Number/Limited Liability

| ldentification Number of Corporate Debtor U40T10UP1996PLCO20887
5. | Address of the Registered Office and Village Gujartola, Amethi Road Gauriganj

Principal Office(if any) of Corporate Debtor | Raibareilly Sultanpur Uttar Pradesh 228001 In

6. | Date of closure of Insolvency Resolution Process | June 9, 2026

7. | Liquidation commencement date of Order pronounced on June 9.2026 (order
corporate debtor received on 22nd June, 2026)
8. | Name and registration number of the Avneesh Srivastava

[BBI/IPA-001/1P-P- 01845 /2019-2020/12869

insolvency professional acting as liquidator :
yP o AFA Valid up to: 30-06-2027

Srivastava Avneesh & Co,

9. -mail of the liquidator, ¢ ‘ : ;
Qiiﬁﬁi;?ﬁ:g{g B?mlx]'lic hiquidator, as 2/7, 2nd Floor, 14/123A, Gopala Chambers,
G ‘ Parade, Kanpur, Uttar Pradesh-208001
Email ID: caavneesh! 1 @gmail.com
10. | Address and e-mail to be used for Address:2/7, 2nd Floor, 14/123A,
correspondence with the liquidator Gopala Chambers, Parade, Kanpur,

Uttar Pradesh-208001
Email ID: cirp.usha(@gmail.com

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench, has
ordered the commencement of liquidation of the M/s. Usha India Limited on June 09, 2026
(Orderreceived on 22nd June, 2026).

The stakeholders of M/s. Usha India Limited are hereby called upon to submit their claims
with proof on or before 6th July, 2026, to the liquidator at the address mentioned against item
No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proofin person, by post or by clectronic means.

Avneesh Srivastava

Liquidator

M/s. Usha India Limited

[BBI/IPA-001/IP-P- 01845 /2019-2020/12869
BFReg. address: Srivastava Avneesh & Co, 2/7, 2nd Floor, 14/123a,

Date: 24.06.2026 Gopala Chambers, Parade, Kanpur, Uttar Pradesh-208001

; ail 1d: caavneesh| 1 @gmail.com
Place: Kanpar Email Id: caavneeshll@g ]
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India jumps 12 places in QS

World Future Ski

PUBLIC NOTICE S N boA Do |
GITANJALI GEMS LIMITED (IN LIQUIDATION) $500bn canbe RAPID PROGRESS
L\qw\hluvladdn“ 144 - B, 14" Fhoar, mw Cuu" Narman Poit, Mumbai 400021 added to economy QS World Future Skills Index
it aer 022 47567364 60308 00257 via Rankin
NGTICE Is hereby l5s984 hat tha Shara Cartiicate fhed i the narme of Gitanjall Gems by 20?0 Al 2027 2025
Limited have been re ed lost/ stolen. Share cartificate details al with the Distnelive .
gy i o adoption: Report United States 1 1
Refer No{s)
- MANU KAUSHIK Australia 2 4
st A1 el 105 FCPCSB0192-03 w106 ||| New Delhi,June 23 _—
ol [ i
shares af Rs. 50 e3ch Dae: g e | 1210180 INDIAIS WELL-POSITIONED t0  Germany 4 3
Folice complaint fas 5een kodged vios Report No.: 5430772026, if sameone fourd or m | | add $500 billion toitseconomy Caads 5 5

publcationof s nolce.
SANTANU T RAY
Liquidator n the melar of Gitanjali Gems Limitod
18BI Rean Ko, ; IBBUIPA-ODZHP-NOJIB0Z017-2018/11055
AFA - ANZIHOSS02300527/204999 Valid 1l 30 062\]2:“
Address: 144, 144h Fioor ikl Cown,
A oot
mait; gianaligensia@gmas com,
s:.uusma,@aaanml,anrymm
7364 /99306 00231

Dale 2310612006
Place: Mumbai

UBL|
GITANJALI GEMs LIMITED (IN LIoUInA‘rIoN)
LIQUIDATOR: MR, SANTANU T R
Liguidator's address: 144 - B, 14" Ficar, Mittal Coun, NwranPovu Mol £00021

by 2030 if it succeeds in adopt-
ingartificialintelligence (Al),but
its ability to realise those gains
will depend on whether its uni-
versities can produce enough
job-ready talent, according to
thelatest QS World Future Skills
Index2027.

The report ranks India 13th
globally, up 12 places from the
inaugural 2025 edition, high-
lighting the countr; y’s rapid

Llguidator —022-4256719¢ | 58406 00231
NOTICE 5 herety fssusd fha the Shara Certiicate Ul m (he neme of Granjah Gems
Limited have bees reported fost/ siolen, Shars certicate detals along wilh he Distnciive

fios.are attached telow:
Share Certificats No.

Promisst

Office Preniisas No_ HW-2050in 12184110
Buiding No, H, &1 Bharat Diamond 1218712
Bourse 808 G-Bluck Bandia Kurls {02 shares of boih inciusve

Complex Bandra E Mumba 400051

Re. 1000 Rupees ssd
SZBIBZNZ8, | sortesne faund of 1

Folice complaint has been fdged vide Regort N

publication ofthis riotice,
SANTANU T RAY
idstor i he matter of Gitanjali Goms Limlad
1808 Recp o [BBIPA-002IP-NO 36020 17-20 18411055

Al-ready
economy even as higher educa-
tion struggles to keep pace with
industrydemand.India'soverall
score increased to 89.4 from
76.6 in the previous edition,
making it one of the biggest
gainersintheindex,whicheval-
uated 89 economies on their
ability to develop, align, and
deployskillsin the age of AL
“The elite tier of institutions
— IITs, IIMs, AITMS — are glob-

FA - AAZ ::usuz:mzv 0439 (Vaid 10 30.06.2027) | | ally competitive, but the major-
ss: 144, 14ih Fioor, Nitial Cour, B Wing, ntyof Indian institutions pro-
Harivan Point, Murbai - 400021 d tscalewith far
Enal: .
Date 02026 oy lower emp rates. This
Place; Mumbai Contt Dk, 12435794 8508 0251

India

employer dissatisfaction is
reflected in India’s compara-
tively low Skills Alignment
score”the report noted.

QS attributed the jump in
India’s rankings to robust GDP
growth, labour market invest-
ments, and sustained invest-
ment in infrastructure. This
translated into the world’s
highestscore (100/100)in QS’s
‘Economic Capacity’ sub-indi-
cator.India also ranked second
globally in 'Digital Skills Pene-
tration’ The report noted that
the country now has the
world’s largest IT workforce,
with about 5.8 million profes-
sionals, providing a strong
foundation for Al-led growth.
Nunzio Quacquarelli, President
of QS, said the size of India’s
digital workforce is rapidly
attainingascale that fewother

countries canmatch.

“It already possesses the
world’s largest IT workforce
and the largest number of ter-
tiary-educated individuals in
the world. These ingredients
give India the potential to be
the fastest-growing economy
in the world over the next
decade,”he said.

However, QS pointedout that
India'shighereducation system
isstrugglingtoequip graduates
for a rapidly changing labour
market,withemployerdemand

lls Index

employer investment in work-
force development and lifelong
learning,”the report said.

Thereport further noted that
Indiawill need sustained invest-
ments in Al-led sectors such as
agriculture, healthcare, finan-
cial services, and business ser-
vices to maintain its competi-
tive advantage. However, it also
cautioned that Al could disrupt
some of the country’s tradi-
tionalstrengths.

For instance, labour-inten-
sive sectors such as business
process outsourcing (BPO) and
call centres are particularly
vulnerable to automation,
while agriculture, which
employs a large workforce,
offers fewer opportunities to
benefit from Al than knowl-
edge-intensive industries.

“With India’s Al-related
investment reaching $90 billion
byFebruary 2026, relevantskills
arekeytodrivingaffordableand
accessible Al for public good.
Green talent is also required if
Indiais to achieve ts net-zero
emissions target by 2070. Clos-
ing the gap between skills

demandand isvital

for Al digital,and g
sive skills often evolving faster
than universities can respond.
“This is not a challenge that
universities can solve alone; it
requires a broader reset across
higher education policy, fund-
ing, curriculum governance,
institutional ~ agility, and

to transforming India into a
fully developed nation within
two decades as part of Viksit
Bharat 2047,"the report added.
Globally, the US retained the
toppositionwithascoreof99.2,
followed by Australia, the UK,
Germany,and Canada.
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M/S. USHA INDIA LIMITED

NOTICE NO. 52/

Mumbai, Maharashtra, India - 400 051, Website: www.barodabnpparibasmf.in - Toll Free: 1800 267 0189

Notice is hereby given to all the unitholders of the Schemes that following shall be the rate of distribution
Under Income Distribution cum Capital Withdrawal (*IDCW") Options of respective plan of the following schemes

2. | Dute Of lacorporation of Corporate Debtor 22nd Ociober, 1996

Registrar of C mnpcnm (Kanpar under the
Companies Act,

Authonity under which Corporate
Debtor s Incorporated / Registered:

Corporate [dentity Number/Lmited Lisbility

Ideaification Nussber of Carporate Debuoe | U40T10UP1996PLCO20857

<. | Address of the Registered Ofics and rials, Amethl Road Gourigan)

ultanpur Uttar Pradesh 228001 In

FROM THE FRONT PAGE

Indiajoins
broader Asian
market slide

MARKET WATCHERS
ATTRIBUTED the weakness to
concerns over slowing pri-
vate-sector activity and the
prospect of a weak monsoon.
The HSBC Flash India Com-
posite PMI Output Index fell
to 57.4 in June from 59.3 in
May, indicating the slowest
pace of expansion since
March, as demand for goods
and services softened and job
additions moderated.

“Private sector activity
eased a bit in June. Growth of
manufacturing output soft-
ened atad asinventory-build-
inglost steam after a few hec-
tic months,” said Pranjul
Bhandari, chief India econo-
mist, HSBC observed.

Some analysts said the
weaker rupeealso contributed
to the negative sentiment on
Tuesday, prompting profit-
taking among investors.

“The decline was largely
influenced by weakness
across Asian markets, which
also weighed on US futures
amid concerns over the sus-
tainability of the Al-driven
rally,dampening overall mar-
ket sentiment,” Ajit Mishra,
SVP-Research, Religare
Broking, said.

“The market sentiment
weakened as early gains
proved unsustainable amid
negative global cues and pre-
vailing caution. Profit book-
ing after the recent rally fur-
ther intensified downside
pressure, resulting in broad-
based weakness across key
sectors,”said Vinod Nair, head
of research, Geojit Invest-
ments.

Stable crude oil prices and
easing geopolitical tensions
offered some support, but
investors remained cautious
about monsoon progress and

ongoing US-India trade nego-
tiations, Nair added.

Metals, IT, PSU banks, con-
sumer durables and realty
stocks were among the worst
performers,decliningby more
than 3%.Pharma and health-
care were the only sectors to
end in positive territory, gain-
ingabout 1%.

“ITstocks remained under
pressure, with the Nifty IT
index declining after broker-
ages including Jefferies and
Morgan Stanley flagged softer
demand trends following a
weaker-than-expected out-
look from Accenture,” said
Siddhartha Khemka, head of
research, wealth manage-
ment, Motilal Oswal Financial
Services.

“Metal stocks also wit-
nessed sharp selling, with the
Nifty Metal index falling
nearly 3% as global metal
prices retreated after the pre-
vious  session’s  gains,”
Khemka added.

Foreign portfolioinvestors
(FPIs) bought shares worth
%17.86 crore, while domestic
institutional investors (DIls)

purchased shares worth
¥680.21 crore, according to
provisional BSE data.
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Defunct Plan - Monthly IDCW Option | 10 104821 005 D‘;ﬁ‘m’(":’al’:‘n: e I” i the Corparate Deblor, n accordance
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THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE FOR UNITS OR
SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY OUTSIDE INDIA. INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF THE STOCK EXCHANGES IN COMPLIANCE WITH
CHAPTER Il OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED

PUBLIC ANNOUNCEMENT

U UJIN PHARMA
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Corporate Identity Number: U46691MH2024PL0425527

Registered Office: 610/6th, floor Neelkanth Corporate Park, Kirol Road, Vidyavihar West, Mumbai — 400 086, Maharashtra, India; Contact Person: Priyanka Kumari, Company Secretary and Compliance Officer
Telephone: +91 83558 47502; E-mail:

com; Website: com

SHARE (INCLUDING ASECURITIES PREMIUM OF 3[e]

OUR PROMOTERS: JINESH RASIKLAL SHETH, UMANG KETAN MEHTA AND NEHA UMANG MEHTA

INITIAL PUBLIC OFFERING OF UP TO 19,151,400 EQUITY SHARES OF FACE VALUE OF 310 EACH (“EQUITY SHARES”) OF UJIN PHARMA LIMITED (“OUR COMPANY” OR THE “ISSUER”) FOR CASH AT A PRICE OF I[#] PER EQUITY
'TOZ[#] MILLION (THE “OFFER") COMPRISING A FRESH ISSUE OF UP TO 11,869,100 EQUITY SHARES AGGREGATING

Y SHARE) (“Of
UPTOR[e] MILLION BY OUR COMPANY (THE “FRESH ISSUE™) AND AN OFFER FOR SALE OF UP T0 7,282,300 EQUITY SHARES AGGREGATING UP TO [e] MILLION COMPRISING AN OFFER FOR SALE OF UP TO 3,641,150 EQUITY
SHARES AGGREGATING UP TO Z[e] MILLION BY JINESH RASIKLAL SHETH AND UP TO 3,641, 150 EQUITY SHARES AGGREGATING UP TO Z[e] MILLION BY UMANG KETAN MEHTA (“PROMOTER SELLING SHAREHOLDERS”)
(“OFFERFOR SALE", AND TOGETHER WITH THE FRESH ISSUE, THE “OFFER"). EQUITY (OF OUR COMPANY.

THE FACE VALUE OF THE EQUITY SHARES IS 710 EACH AND THE OFFER PRICE IS [¢] TIMES THE FACE VALUE OF THE EQUITY SHARES. THE PRICE BAND AND THE MINIMUM BID LOT WILL BE DECIDED BY OUR COMPANY IN
CCONSULTATION WITH THE BOOK RUNNING LE [#] THE ENGLISH NATIONAL DAILY NEWSPAPER, ALL EDITIONS OF [#] THE HINDI NATIONAL DAILY NEWSPAPER, AND
ALL EDITIONS OF [#] THE MARATHI DAILY NEWSPAPER (MARATHI BEING THE REGIONAL LANGUAGE OF MAHARASHTRA, WHERE OUR REGISTERED OFFICE IS LOCATED), EACH WITH WIDE CIRCULATION, AT LEAST TWO
WORKING DAYS PRIOR TO THE BID/OFFER OPENING DATE AND SUCH ADVERTISEMENT SHALL BE MADE AVAILABLE TO THE BSE LIMITED (THE “BSE”) AND THE NATIONAL STOCK EXCHANGE OF INDIA LIMITED (THE “NSE”, AND

TOGETHER WITHBSE, THE

INGON

ATIONS.

)FOR
In case of any revision in the Price Band, the Bid/Offer Perlod WIII be extended by at least 3 (three) additional Warkmg Days aﬂer such revnsm of the Price Band, subject to the Bid/Offer Period not exceeding 10 (ten) Working Days. In cases of force

imilar

majeure, T
exceedmg 10 ) Working Days. Any revision i th Price sand and e reved Bid/Ofer Period, i appucame

d in writing, extend the Bid/Offer Period for a minimum of 1 (one) Working Day, subject to the Bid/ Offer Period not

. for
will Do videly mssemmated by nofficaton to the Stock Exchanges, by issuing a public notice, and also by indicating the change on the

TheOuel'
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pital and Dis 201

Qualified (‘QIBs”,

the “QIB Portion’)

Companies and Pension Funds at or above the Anchor Investor Offer Price. In case
domestic Mutual Funds, in accordance with the SEBI ICDR Regulations. In the event of under-subscription cr non-allocation in the Anchor Inveslov Portion, the balance Equity Shares shall be added to the remammg QIB Portion (‘Net QIB Portion").

Lead W fthe QI8 Portion to Anchor jonary basis,
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A-401/402, Lolus Corporate Park, Off Western Express Highway, Jai Coach
Junction, Goregaon (East), Mumbai - 400063, Maharashira, India

Tel: +91 22,6648 1818

i po@smecapitals.com

Investor Grievance E-mall: investor grievance@smocapitals.com
Website: www.smccapitals.com

Contact Person: Suhas Satardekar

SEBI Registration Number.: INM000011427

X-change Plaza, Office no. 1201 to 1205, 12th Floor, Building No. 53E,
Zone-5, Road 5, Gift City, Gandhinagar — 382050, Gujarat, India

Telephone: +31 22 6912 0027
E-mail: mb@marvadichandarana.com

Investor Grievance Emall: mbgrievances@manwadichandarana.com

Website: ib.mawadichandaranagroup.com

Contact Person: Radhika Maheshwari/ Jigar Desai

SEBI Registration Number: INM000013165
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301, The Centrium, 3rd Floor, 57, Lal Bahadur Shastri Road, Nav Pada,
Kurla (West), Mumbai- 400 070, Maharashtra, India

Telephone: +91 40 6716 2222 / 1800 309 4001

E-mail: ujinpharma.ipo@Kfintech.com

Investor grievance e-mail: einward ris@kfintech.com

Website: www.kfintech.com

Contact Person: M Murali Krishna

£4a IS einward w SEBI Registration Number.: INR000000221
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CORRIGENDUM NOTICE

Form B In the Matter of
Usha India Limited (in Liquidation)

It is hereby informed to the general public
that in the FORM B Public Notice published
on dated 24/06/2026, the email ID mentioned
In Serial No. 10 was incorrectly printed due to
an inadvertenterror.

The correct email ID Is:

cirp.ushaindia@gmail.com

All other contents shall remain the same as
per the previously published advertisement.

Avneesh Srivastava

Liquidator

M/s. Usha India Limited
IBBI/IPA-001/1P-P-

01845 /2019-2020/12869

IBBI Reg. address:

Srivastava Avneesh & Co,

2/7, 2nd Floor, 14/123a,

Gopala Chambers, Parade, Kanpur,
Uttar Pradesh-208001

Email Id: caavneeshll(@gmail.com
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FINANCIAL EXPRESS

EXPERTS CALLFOR USE OF TECH,AINOT JUSTAS COST-SAVING TOOLS

Metal-less day for India's

Ghana’s ‘magic’ trick hot fan

Cannes Lions campaign

CHRISTINAMONIZ
Mumbai, June 24

INDIAN CONTINGENT'STALLY
of metals remained unchanged
atfiveondaythreeofthe Cannes
Lions International Festival of
Creativity. The tally of shortlists
though climbed to 24 with
entriesin categorieslikefilm,cre-
ative strategy and sustainable
development goals.

‘Though Indian agencies got
off toa decent start on day one,
thenextcoupleofdayshave been
nowhere near the success of
2025whenthecountry’scontin-
gent had already picked up 26
Lions by the third day. While the
lower number of entries is one
reason for India’s relatively sub-
dued performance, experts say
the time has now come for the

UNDER PAR SHOW

m Indian contingent's tally of
metals remained unchanged
at five on third day

m The tally of shortlists
climbed to 24 with entries
in categories like film,
creative strategy

2025, Indian contingent had already

26 Lions by the third day

advertising industry to use tech-
nology and Al as more than just
costandtimesavingtools.
“Most Indian shops have
adopted Al for execution. Faster
production, quicker iterations
and cheaper visuals.That is the
easylayer,and almosteveryoneis

there. What global leaders are
doing s building proprietary Al
systems and data infrastructure
that produceastructuralcreative
advantage.Theglobalwinnersat
Cannes this year are using Al to
find cultural insights at scale,”
observed Ambika Sharma,

founderand chiefstrategist, Pulp
Strategy.

Leading advertising firms
todayown the audienceand cul-
tural signal data that offers
insightscompetitorscannot see.
Sharma says that India either
outsources thisorskipsit.

Thatsaid,expertsagreethat
the country has a clear edge in
its advertising that cannot be
manufactured - culturaldepth.
Theindustryhasexcelled incul-
tural insight and human-cen-
tred creativity.

The most celebrated
Cannesworkthis yearhas been
the creation of unique con-
sumer experiences and behav-
iours. Experts say that Indian
advertising will need to move
in this direction to continue to
shine globallyin the future.

Cannes: From what’s best towhat’s next

HJITENDER DABAS
CEO, BBDO GROUP, INDIA

THE NIGHTS HERE celebrate

reminders.

In a small way,
Al got to Cannes
before I did. And
once I arrived, Al
seemed to be
everywhere. Not
just as a topic, but
as a presence. On
screens. In session
titles. In conversa-
tions. In the ner-

&

CANNES
DIARY

At one point I
stopped and
thought:isthisstill
acreativityfestival,
or a technology
conference with a
very good dress
code? And when
did this happen?
Gradually, then all
at once, the beach
became as impor-

Wwhatwas.Th anindustrythat
comin Knows something
thefutureof marketmgns getting  talis changing.

written.

Day three. Cannes Lions
2026.1started the morning the
‘way many people here probably
did — overwhelmed by the
schedule. Before | evenlanded in

Butwhat stayed with me this
morningwasn’t AL Ttwasawalk.
Heading towards the Palais, I
found myself looking left at the
beachand all thebannerson the
hotels on the right side. What 1
saw wasn't a coastline. It was a

tantasthePalais.Whichled meto
athought: Thereare,'vedecided,
‘two Cannes happening simulta-
neously thisweek.Like twooper-
ating systems running on the
samedevice.

The first Cannes belongs to
the mornings and the day. It
lives on the beaches, in the
cabanas, across the seafront

versationsaren’t primarily here
towin awards. They're here to
recruit, to launch, to influence,
tobeseenasthepeopledefining
‘what comes next.

‘The second Cannes belongs
to the evenings and the night. It
‘movesinside,intothe Palais,onto
the main stages where Lions are
handed out and the room fills
with the particular electricity of
an industry celebrating itself.
Thisisthe Canneswe havegrown
up knowing. The Cannes that
borrows from the film award
nights. Shortlists. Standing ova-
tions.The question everyone s
really asking: what was the best
workwemade thisyear?We love
that Cannes.

Butincreasingly, Cannes also
resembles CES (Consumer Elec-

Cannes, I'd used Copilot 365 to

topic in draw against England

SANDIP G
Boston, June 24

WHEN HARRY KANE mis-
cued a rebound deep into the
stands in the dying moments
of the goalless draw against
Ghana,an England fan turned
to a Ghanaian neighbour and
quipped: "Oh, the spell is
working after all" The Ghana
supporter retorted: "No spell
friend, he needs some shoot-
ing practice.”

The banter was about a
claim made before the match
by Nana Kwaku Bonsam --
whose name translates as
Devil of Wednesday -- a
Ghanaian witch doctor who
told the Daily Starhe had cast
black magic (juju) on Kane.
He had credentials of a sort:
in 2014, he claimed to have
engineered a knee injury that
threatened Cristiano
Ronaldo's participation in
the World Cup ahead of Por-
tugal's clash with Ghana.

"I am working on Harry
Kane,"he said."I have shown
what [am capable of before so
Iknowwhatwork I mustdo to
stop him i
some care: "I am not wishing
him serious injury. It will be
just enough to stop him
against my country.”

Bonsam is not an ordinary
witch doctor, if the category
permits degrees. He once con-
tested ina parliamentary elec-

Yiirs

England captain Harry Kane (left) after missing a shot on goal

stands. "Whenever we per-
form badly, they believe
someone has done some-
thing. When we dowell again,
some people would say we
have done something and
that's why we are winning. I
don't believe in any of these.
Most of usdon’t."

"In Europe, people don't
understand that thereis some-
thing behind it," former
Morocco coach Herve Renard
said afterwards."Was the towel
charmed? In Africa, these are
beliefs, and everyone is free to
believe what they want.”

On Tuesday, the banter in
thestands continued through
the second half. The England
fan nudged his Ghanaian
neighbour: "Can you teach us

me? Wewant todomagicon
ouropponents!"

during their World Cup Group L match against Ghana in Joseph played along:"500
Foxborough near Boston on Tuesday 4 pounds for a session! Deal? It
is not easy brother!"

tion. Hebuiltafollow- Amsterdam  and Another England sup-
ingduringyears spent Berlin. The New York  porter: "With that money, we
in  New k' Times profiled could come to Ghana and
Bronx, which has a himadecadeago, learn."

sizable Ghanaian descnbmghlmas ‘When Nico O'Reilly hit the
population. Hun- "a  traditional post, the Englishman asked:

dreds welcomed priest loved and
himat Kumasi A~ | WORLDCUP | despised for his
port  when he ' s—

spiritual power.”
returned home. He Back
drives a Cadillac, wears Dolce
and Gabbana tracksuits, has
14 children, a cattle farm, a
chain of shrines and schools,
and has lived in New York,

in
Ghana, juju is spoken of in
graver tones."Some sections
take it seriously, even highly
educated people,'says Joseph,
the Ghanaian fan in the

"Youdidn't spare Nicoeither?”
After the game, Declan
Ricesaid,with a grin:"Credit
to Ghana, they defended
well. We tried everything.
Shots, headers, set-pieces...
nothing worked. I don't
know... maybe the black
magic was working!”

NSE India’s top unlisted firm at ¥4.86L cr

PRESS TRUST OF INDIA
Mumbai, June 24

THE  NATIONAL STOCK
Exchange has retained its posi-
tion as India's most valuable
unlisted companywithavalua-

player Adani Properties, high-
lighting investor confidence in
the bourse's business model
and growth prospects.

The Hurun report, by Bur-
gundy Private, Axis Bank's Pri-

Snack maker Haldiram,
fintech company Razorpay
and renewable energy firm
Greenko were among the
notable unlisted companies
that secured a place in the

vate Banking Business, and

sort through myemails and pull
out every invite and registered
session. Then | asked Claude to
scanthefestival programmeand
build meapersonalised calendar
around the themes I wanted to
follow. Both generated daily
schedules, complete with

mapoftheindustry's newpower
structure. Spotify Beach. Google
Beach. Meta Beach. Pinterest
Manifestival. Reddit. Microsoft.
TikTok. Amazon. Salesforce.
Canva. Creator platforms. Al
start-ups. Ad-tech companies T
had neverheard of before.

NCERTwarns against fake books

THE NCERT ON Wednesday
warned students, parents and
teachers agamst puated and

National Council of Educational
Research and Training (NCERT)
sand it has come to nonce that

stages. Itisloud and future-fac-
ing and slightly breathless. The
conversations are about Al, the
creator economy, where plat-
forms are going, what con-
sumerswant next,howmarket-
ing gets built from here. The
companies driving these con-

KPLINTERNAﬂUNAL LIMITED
UZ320904 174PLCY9058
umu 2124, 2168 222, 2” Floor,
‘Inraprakasfi, 21, Barakhamba Road
New el - 130001

tronics Show), Mobile World Con-
gressor Google/0 — gatherings

tionof ¥4.86lakh crore,accord-
ingtothelatest 2025 Burgundy

Hurun India, which ranks
India's 500 most valuable non-

focussed notor
onwhat's next. What's interest-

ranking.
The strong showing by
unlisted firms comes at a time

ingis thatwhile Car
itsdaysdiscussing thefuture,we
still evaluate it largely through
thelensof thenight.
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il com,

itstext-

book social
science book is being circulated
on social media and messaging
platforms.

In a statement on X, the

of certaini

circulated inboth print anddngv
tal formats, in some cases even
prior to their official publication
and release by the Council. = PTI

NOTICE OF EXTRA-ORDINARY
L MEET!

[Notice s her (\l‘MldI"aN

in Senal No, 10 was incarmecly prinled dus o
anmadertenteror
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raral
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Al same 35
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Avncesh Srivastave

but | PrivateHi India500report. ~ state-run aid sev-
The country's largest stock ~ eral consumer, fintech and
d: inued tolead the energy firms also

nnkmgof unlisted firms,ahead
of vaccine malker Serum Insti-
tute of India and real estate

featured prominently among
the country's most valuable
unlisted businesses.

wheni
assigning premium valuations
to companies with dominant
market positions and scalable
business models, even before
theytap public markets.

THIS IS ONLY AN ADVERTISEMENT FOR INFORMATION PURPOSES AND NOT A PROSPECTUS ANNOUNCEMENT, THIS DOES NOT CONSTITUTE AN INVITATION
OR OFFEA TO ACOUIRE, PURCHASE OR SUBSCRIBE FOR SECURITIES. NOT FOR PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY OUTSIDE INDIA.
‘THIS IS NOT AN OFFER DOCUMENT. THIS IS A PUBLIC ANNDUNCEMENT IN RELATION TO THE RED HERRING PROSPECTUS DATED JUNE 18, 2026, ABRIDGED

PROSPECTUS, ADVERTISEMENT PUBLISHED DATED JUNE 22, 2026.
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Trust & Tachnology Delivared

APEX FROZEN FOODS LIMITED

CIN: L15490AP2012PLC080067

,v.\p;x #3-160, Panasapadu, Kakinada-633005. Andhra Pradesh, India.

pexirozenfoods.com  Website:

NOTICE

www.apexfrozenfoods.in

fegiseres ofice of the Company situeted ol
[2124. 216 & 222, 2° Foor. Inceapnakasn 21,
[Barakhanba Road, New Delhi- 110001 1o
|transac! the business as sel out m lhe nolical
|peing sen! ta all Mermibers of the Company.
rder of the Board

Liquidator
Mis. Usha fndia Limi
BLIPA-GOLIPE-
019-20201 2869
R

s
Place: New Dslhi Anjna Gupta

IC ELECTRICALS COMPANY LIMITED

(“Formerly known as “IC Electricals Company Private Limited”)
CIN: U31909DL2005PLC138412
IC Elevtricats Company Limitedd ("the mw,-w ") was eiginatly Incorporated as s priva ool company wnder she Compenies det, T956 persuant w a écrmificate of
ationssvued by the Reggistrar of Companics, el and Harsane dated Augiot 05, 200, with dhe name *IC benving
ficaiion Nambey ('HWFW)“ QMSPTCI 3012 Sufwegueently our Compuny was converied i waahife i atlene prased By
o 1

Coanporuie fider

Date: 25062028 il I

iany

ADCOUNTY MEDIA INDIA LIMITED

Transfer of Unclaimed Dividend and C pondi

Equity Shares to Investor Education and Protecllon
Fund (IEPF)
Shareholders are hereby informed that pursuant to the
provisions of Investor Education and Protection Fund
(Accounting, Audit, Transfer and Refund) Rules, 2016 (“The
Rules") as amended from time to time, the Final dividend
declared for the Financial Year 2018-19, which has remained

( y a5 "Adcounty Media india Private Limited)
CIN: US3000R|2017PLC0S7939
D41, Patrak A, Nagar
ot DUV Pr T e o Jahar Aga I o el tban, I J0200%;
Con 3083
E-mail ID: cs@adcountymedia.cam ; Website: ww. ad:nlml)imrdla com
NOTIGE OF POSTAL BALLOT

oSaction 100304
Togee wih e 20 a0 Rule 22 of the Comparies

Sectn 110 of e Copos et 2018 (et g
14 Rt mue\m

unpaid or unclaimed for a period of seven years,
is due for transfer to the Investor Education and Protection
Fund ("IEPF") on 24.11.2026.

17/ dsted
s
450 St 2, 2975 o<ty e 10 25 NCA G, s by e iy of o M,

5 i the it Ortlinary Generol Meering held on 45 iy iy sty Company Prosis
Limired el Companny Lisiied", A fresh Comtificate of fncormration Ut convesion oo public imlicd company
daiedd Septewher23, 2004, bearing Corporale leniificatior U3 1909DLINSPL ntral Provessing Ce
eletred i af e e i e 90 136 DTG (AT INA Aot P 1, W Dethl 15025, rale, For G of shorge I sie s egiseioes of
Company, pieats refer by chapter itled "COur History v Certan Other Corporate Maiters” beghaing o page no. 363 of this ted Herring Praspectus

Regstered Office: 156 DSIDC Okhia INDL Acea Phase |, New Delhl 110020, India

Corparate Office: 1002, 101h Floor, DLF Towsr-A, Jasola, New Delfi -110025, Incia, Tel: +91 11 49050732/49050733
Tel: 011-41613270/5271, Fax: N.A.; Website: wwy.icclectrcals in. E-mall: info@icaiectricals.in
Contact Person: Mr. Subach Kumar, Company Secrefary and Gomplianse Officer

OUR PROMOTERS: MR. SUNIL KUMAR VERMA, MRS. RENU VERMA, MS. AAKANSHA VERMA, MS, DAVISHA VERMA,
MRS. SAVITA SACHDEVA, M/S SHBD LLP AND M/S SAFE SYSTEM INDIA PRIVATE LIMITED
DETAILS OF THE ISSUE
INITIAL PUBLIC OFFERING UIP TO 48,539,600 EQUITY SHARES OF FAGE VALUE OF 5. 10/- EACH (“EQUITY SHARES") OF IG ELEGTRICALS COMPANY LIMITED (“ICEL"

OR THE “COMPANY") FOR CASH AT A PRICE OF RS. [}/ PER EQUITY SHARE (THE "ISSUE PRICE"), AGGREGATING TO RS. [-] LAKHS (“THE ISSUE"). OUT OF THE
ISSUE 2,42,400 EQUITY SHARES AGGREGATING TO RS, [~] LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER ("MARKET MAKER RESERVATION

e

P galions
Further, %Hfsuahn‘ to _‘he DI’OVISI?nSh_O; IL\_e_ARuIAes,hlhe M5 i LOOR PORTION"). THE ISSUE LESS THE MARKET MAKER RESERVATION PORTION LE. ISSUE OF 45,97,200 EQUITY SHARES OF FACE VALUE OF RS. 10/- EACH AT AN ISSUE
corresponding shares in respect of whicl ave (e -1/~ PER EQUITY TORS.[+] L
remained unpaid or unclaimed for seven ve years "'""“"”"“‘“"’“’“"’“""”’mM"'“”""“'”‘“5 it CONSTITUTE 26.50% AND 25.17%, RESPECTIVELY OF THE POST DUP EQUITY SHARE CAP

or more are also liable to be transferred to the Demat Account
of the IEPF Authority

In compliance with the Rules, individual notice is being sent
to all the concerned Shareholders whose unpaid dividend
and/or corresponding shares are liable for transfer to the
IEPF Authority as per aforesaid Rules. The details of such
shareholders are available on the website of the Company
at www.apexfrozenfoods.in

In this connection, please note the Following:

. In case you hold shares in Physical Form: duplicate
share certificate(s) shall be issued for the purpose of
transfer of shares to the IEPF Authority and the original
share certificate(s) shall stand cancelled.

In case you hold shares in Electronic Form: shares

»

eerts) e o e ine N
ne i

Gl e b Comu o wets cpems o e el et
Secuilies
I\mnmk DS L) on Fridsy, Jeme 19, 2026 [*Cut-cf Date”), along with the sz of Login 10 and Pnsnlr\m\nml

Particulars of fesolutions
insteasing

2013

Agpravl under section 180(1)(c} of

TO AS THE “NET ISSUE". THE ISSUE AND THE NET ISSUE WILL
OF OUR COMPANY,

THE PRICE BAND AND THE MINIMUN BID LOT WILL BE DECIDED BY OUR COMPANY IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGER AND WILL BE
ADVERTISED IN [+] EDITION OF [+ ] (A WIDELY CIRCULATED ENGLISH NATIONAL DAILY NEWSPAPER) AND [+ EDITION OF [«] (A WIDELY CIRCULATED HINDI
NATIONAL DAILY NEWSPAPER, A WIDELY CIRGULATED ENGLISH MATIONAL DAILY NEWSPAPER) AND HINDI EDITION OF [-], (HINDI BEING THE REGIONAL
LANGUAGE OF DELHI WHERE DUR REGISTERED OFFICE IS LOCATED), AT LEAST TWO WORKING DAYS PRIDR TG THE BID/ISSUE OPENING DATE AND SHALL BE MADE
AVAILABLE TO THE EMERGE PLATFORM OF NATIONAL STOCK EXCHANGE OF INDIA LIMITED (“NSE EMERGE") FOR THE PURPOSES OF UPLOADING ON THEIR

WEBSITE,

Special Resoluben | Approval under seion 160(1)(a) af the Campanies AcL, 2011 et aia
for creation af rortgage or chalge o the Assets, Properties or

Ungerakingis) ofthe Cormpa

ANNOUNCEMENT IN RESPECT OF PROPOSED PUBLIC ISSUE OF 48,39,600 EQUITY SHARES

OF IC ELECTRICALS COMPANY LIMITED

liable for transfer shall be debited from the
demat account and credited to the Demat Account of the
IEPF Aulhority

to claim their

Spetial esoiution | Appeoval o adeance g ;
section 185 of the- Eampamex Act, 2013 June 18, 2026, tha P 026,
e AL 2013 Public Offer of IC Electricals Company Limited, it Is hereby informed that, in the interest of prudence and good governance, the Company has decided to
‘Drdinary Resalution| b POpOnE:
Teehnologies Pre. Lid. Th
| Bedinory i [l Al other terms and condlitions of the PG shall remain unchanged.
Ordingry Resolution] To ly L. BOOK RUNNING LEAD MANAGER T0 THE OFFER REGISTRAR T0 THE IS: | COMPANY SECRETARY AND COMPLIANCE OFFICER

Aditya Jangid

To appro
DIN msssan] Chasmman and Jos Managing Directar
M, Chandan Garg|

falw 06422150,

dividend on or before 15.11.2026. In the event no valid claim
is received by the said date, the Company shall proceed
with the transfer of the unpaid/unclaimed dividend amount
and, wherever applicable, the corresponding equity shares

appiave e Abbbay Rajendra Jan |
00563 Wi Do 50
Ta approve fevicion in managerial femusesatsan of Mr. Dedghin Varghese
(DI, 09118274), Whole-Time Diecior

Special Resolutian

to the IEPF Authority on or before 24.11.2026, in

Mew Delhi-110019
Telephone: +91 1141407600
s o

with the provisions of the Companies Act, 2013 and the IEPF
Rules, without any further notice

Please note that no claim shall lie against the Company in
respect of the unpaid/unclaimed dividend amount and shares
transferred to the IEPF Authority. However, shareholders
may claim the dividend amount and shares from the IEPF
Authority by filing Form IEPF-5 in accordance with the
prescribed procedure.

For any queries in this regard, shareholders are requested
to contact the Company's Registrar and Share Transfer Agent
M/s. Bigshare Services Private Limited, 306,Right Win

m

Website: www ngxgeatin,com

The Bsardf , T8}
snd wangarel

manner The el e Bawiee-
DAL oy, 1y B4, 2026 0500 |

5 2025
1T bl caysmclsvelandshllbedicbled byCOSL thseale

: M Hasan Uikah

NEXGEN

NEXGEN FINANCIAL SOLUTIONS PRIVATEL
Address: 709, Madhuban Buiiding, 55, Nets Piace,

Sky]

India

Mr. Subodh Kumar
156 DSIDG Dkila INDL Area Phase |, New Delhl 110020,

Tel: 011-41613270/4271

3017-26612682-83

E-Mail: po@skylinerta com

CIN: /7489901 2000PTC105340

Address: D-153 A, 15t Floos Dkhla Industrial Area, Phase-| |
New Dethi— 110020 Delhi, India

www.skylinerta.com

SEBI Reg. Ne.. INROO0003241
in

Website: www lcelecticals.in

Investors can

Compliance Officer or the BRLM orthe Registrar to the
5518 In Case Of any pre-issue or post-issue related
prablems, such as non-receipt of latters of Allotment,
non-credit of Allotted Equity Shares in the respactive
beneficiary account and refund orders, etc.

contact the Comparny Secretary and

o e

It the M Circdar e Cmpany s gt the Pt Babo Nt i lechon: o . The Cay
st 1 iy 1 g Y g o e o Sl A g i i e e
usiness ey Evekpeso o b e Pl

Place: New Defhi
Date: June 24, 2026

raspacius.
behalt of Board of Directors
For IC Electricals Company Limited
Mr. Sunfl Kumar Verma,
Wanaging Direclor

DI D03463:

Floor, Amrutha Ville, Opp.Yashoda Hospital,
Rajbhavan Road, Hyderabad - 500082 Ph: 040 40144582,
India, Email: bsshyd1@bigshareonline.com or can write to
the company at cs@apexfrozenfoods.com

for APEX FROZEN FOODS LIMITED

Karuturi Saiyanarayana Murthy
Executive Chairman

Place: Jaipur
|pate: June 25, 2026 Company Secretary & Compliznce Officet

3rd eantng & enly The
before Tuesday Jly 28, 2026, The Disclaimer: IC Eleciricals Company Limited is proposing, subject in applicable statwlory and regulatory requirements, receqpt of requiside approvals, market conddions. and other
i its Equlty Shares and has fle the AHP with the Repistar of Companies, Dslhi an Jure 19, 2026, and Mereatter with SEB1 and the Stock
Exchange. Fus capy of 0 t P Mo
iy s g e com, e welis7e of HSE at waw. nselndla com, respectively. e
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